WP. (C No.15395 of 2015
09. 02. 2016

Heard M. P.K Rath, learned Am cus Curiae, M. Sisir Das, |earned Standi ng Counsel, Sc
hool and Mass Educati on Department, M .Sahoo, |earned Addl. Government Advocate and M. Mhend
ra Kumar Mallik, the Nodal O ficer

Perused the order dated 01.02.2016. It appears that there has been no conpliance of t
he order dated 01.02.2016 so also the Chief Secretary has not appeared in person as directed
by this Court through | earned Standi ng Counsel, School and Mass Educati on Departnent.

Consi dering the above, put up this case on 19.02.2016 for conpliance of the order date
d 01.02.2016.

Free copies of this order be handed over to | earned Standi ng Counsel for School and Ma
ss Education Departnent so also M. P.K Rath, |earned Am cus Curi ae.

Pradi p Mohanty, J.

Bi swaj it Mhanty, J.



